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The case is taken up today on being mentioned by PCS Shri
Abhishek Mishra, submitting that he could not remain present on 13
February, 2018, before this court due to some injury in an accident. He

files a memo to this effect supported by an affidavit, which is taken on

record.

Therefore, the case is re-scheduled for hearing. PCS for
Respondent is directed to inform the petitioner about rescheduling of the

date of hearing in the matter.

The matter to be listed on 15" March, 2018.
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